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Title: Issue regarding derogatory remarks made against Member of Parliaments (MPs).
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MR. CHAIRMAN :

Shri Kabadi Lal Bairva and

Shri P.L.Punia have associated with the issue raised by Shri Shailendra Kumar.
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MR. CHAIRMAN : Take your seat. You can also associate with this. Please take your seat. Shri Shailendra Kumarji's notice is
already before the hon. Speaker. Please wait for the decision.



